121 Written Answers

SRAVANA 9, 1906 (S4K A)

Written Answers 122

1 2

3. wzig wfzarzsd fao 1,305,
4, FmAd &fzo o 6,614
5. ®fzo uue Hfgwsq

ZIFARIT faro 7,764
6. fgrzgam wfzmrsav

F1970 foo 10,038
7. AT F1ERZ fqo 124

Setting up of Distillery in Kerala

1281. SHRI A. MNEELAOHITHA-
DASAN NADAR Will the Minister  aof
CHEMICALS AND FERTILIZERS be
pleased to state :

(a) whether the Kerdla State Indus-
trial Development Corporation has already
applied to Centrul Goavernment  for heenee
to establish a duisullery 1o manufacture
reetified spirit from Tapioca; and

(b) if so, the details thercof and the

dction therean ?

THE MINISTER (3F STATE IN THE
MINISTRY OF (HEMICALS AND
FERTILIZERS (SHR! R.C. RATH) : (a)
Yes, Sir.

(b) The application was rejected, since
under the existing policy creation of addi
tienal capacity for manufacture of Potablg
Alcohol 15 not permitted. The Cempany
was advised to apply separately in case it
was intércsted in the manufacture of Indus-
trin! Alcohol only.
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Gas Agencies Advertised Saoctioned in
Himachal Pradesh

1282, PROF. NARAIN CHAND
PARASHAR : Will the Minister of
ENERGY be pleised to state :

(a} whether any gas agency has been
advertised/sanctioned for any district in
Himachal Pradesh during the financial
year 1983-84 and the current financial
year;

(by if so, the details thereof, including
the names of the parties 1o whim  they
have been allotted, district-wise; and

Ll

(c) if not, the tikely date by which

they would be sanctioned and allotted ?

THE MINISTER OF STATE IMN THE
DEPARTMENT OF PETROLEUM IN THE
MINISTRY OF ENERGY (SHR]1 GARGl!
SHANKAR MISHRA) : (a) and (b) Yes,
Sir. The Oil Industry has advertised 12 LPG
distributorships for Himachal Pradesh
during 1983-84 and the «c¢urrent firancial
ycar, the details of which are give in the
attched statment.

(c) Docs not arise in view of 1eplies to
(2) and (b) above.





